UNI, Online, 30.1.2024

Page No. 0, Size:(0)cms X (0)cms.

%

g g
NATIONAL HUMAN
RIGHTS COMMISSION

Telangana Govt gets NHRC notice over student dragging issue

https://www.uniindia.com/news/india/telangana-govt-gets-nhrc-notice-over-student-
dragging-issue/3133310.html

New Delhi, Jan 29 (UNI) The National Human Rights Commission (NHRC) on Monday
sought a report from the Telangana government regarding a video where female police
officials were seen dragging a protesting student by her hair in the Ranga Reddy
district. In a notice issued to the Chief Secretary and the Director General of Police in
Telangana, the NHRC requested a detailed report within four weeks. The report should
include information on the actions taken and the health status of the victim girl, it said.
The NHRC has taken suo motu cognizance of a media report on a video clip showing
lady police officials dragging a protesting student by her hair in the Ranga Reddy district
of the state during an agitation by some students of Professor Jayanshankar Telangana
State Agricultural University (PJTSAU) on January 24. The video of the reported
incident has gone viral on social media. The commission has observed that if the
contents of the media report are true, they raise serious issues of the violation of human
rights of the victim girl, as mentioned in a statement, the NHRC said. According to the
media report, published on January 25, the students were protesting against a decision
of the State Government to allocate 100 acres of land belonging to the university for the
construction of the new High Court complex.
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Cyberabad lady cop who dragged girl student by hair suspended

https://www.daijiworld.com/news/newsDisplay?news|D=1162995

Hyderabad, Jan 29 (IANS): A lady police constable who dragged a girl student by hair
during a protest in Hyderabad last week has been suspended.

Cyberabad Police Commissioner Avinash Mohanty on Monday ordered suspension of
the constable serving at Rajendranagar police station.

The action came on a day when National Human Rights Commission (NHRC) has
issued a notice to Telangana government. The Commission sought a detailed report on
the incident within four weeks.

The state government has also been asked to inform about the action taken against the
police officials involved.

The NHRC took suo moto cognizance of a media report on a video clip showing lady
police officials dragging a protesting student by her hair in the Ranga Reddy district
during an agitation by some students of the Professor Jayashankar Telangana State
Agricultural University (PJTSAU) on January 24.

The video of two policewomen on a scooty chasing a female protestor and the one
riding pillion pulling her by her hair went viral.

The girl, an activist of ABVP, fell down.

The incident occurred during a protest by ABVP against the allotment of university land
for construction of the High Court. Cyberabad Police had ordered an inquiry into the
incident.
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NHRC notice to Telangana government over media reports of lady
police officers dragging girl student by hair

https://www.aninews.in/news/national/general-news/nhrc-notice-to-telangana-
government-over-media-reports-of-lady-police-officers-dragging-qgirl-student-by-
hair20240129165309/

New Delhi [India], January 29 (ANI): The National Human Rights Commission (NHRC)
sent notice to the Telangana government over media reports of lady police officials
dragging a girl student by her hair in the Ranga Reddy district on Monday.The NHRC
sought a detailed report within four weeks, including action taken against the
responsible police officials. It has taken suo motu cognizance of a media report on a
video clip showing lady police officials dragging a protesting student by her hair during
an agitation on January 24.

Notably, the protest was staged by some of the students of Professor Jayanshankar
Telangana State Agricultural University (PJTSAU).The Commission observed that the
contents of the media report, if true, raised the serious issue of a violation of the human
rights of the victim girl. Accordingly, it issued notices to the Chief Secretary and the
Director General of Police, Telangana. The report sought should include the action
taken and the health status of the victim girl.

According to the media report carried on January 25, the students were protesting
against a decision by the state government allocating 100 acres of land belonging to the
university for the construction of the new High Court complex.

The video of the reported incident went viral on social media.Meanwhile, the video
triggered public outrage and as the police action drew heavy criticism from the
opposition, Rajendranagar police issued a clarification stating that the action by two lady
constables was unintentional and they wanted to grab the woman protestor's
hand.Opposition leaders, including Bharat Rashtra Samithi (BRS) MLC Kalvakuntla
Kavitha, raised serious concerns over police brutality and demanded stern action. (ANI)
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Telangana: NHRC Takes Suo Motu Cognizance Of Viral Video Of
Policewoman Dragging Girl By Hair In Ranga Reddy

https://www.freepressjournal.in/india/telangana-nhrc-takes-suo-motu-cognizance-of-
viral-video-of-policewoman-dragging-girl-by-hair-in-ranga-reddy

https://www.republicworld.com/india/nhrc-issues-notice-to-telangana-govt-after-video-of-
woman-cop-draqging-girl-by-hair-goes-viral/

https://www.latestly.com/agency-news/india-news-nhrc-notice-to-tgana-govt-over-
woman-cops-draqgging-student-by-her-hair-5725557 .html

A detailed report sought within four weeks including action taken against the
responsible police officials.

The National Human Rights Commission, NHRC, India has taken suo motu cognizance
of a media report on a video clip showing lady police officials dragging a protesting
student by her hair in the Ranga Reddy district of Telangana during an agitation by
some students of the Professor JayanshankarTelangana State Agricultural University
(PJTSAU) on 24th January, 2024. The video of the reported incident has gone viral on
social media.

Report, if true, raise serious issue of violation of human rights: NHRC

The Commission has observed that the contents of the media report, if true, raise
serious issue of violation of human rights of the victim girl. Accordingly, it has issued
notices to the Chief Secretary and the Director General of Police, Telangana calling for
a detailed report in the matter within 4 weeks. It should also include the action taken
report and health status of the victim girl.

According to the media report, carried on 25th January, 2024, the students were
protesting against a decision of the State Government allocating 100 acres of land
belonging to the university, for the construction of the new High Court complex.
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NHRC notice to T gana govt over woman cops 'dragging' student by
her hair

https://www.theweek.in/wire-updates/national/2024/01/29/des45-nhrc-tgana-
student.html

New Delhi, Jan 29 (PTI) The NHRC has sent a notice to the Telangana government and
the state's police chief over media reports that some policewomen allegedly dragged a
female student by her hair during an agitation by some students in Ranga Reddy
district, officials said on Monday.

The National Human Rights Commission (NHRC), in a statement, observed that the
content of the media report, if true, raises a serious issue of violation of human rights of
the student.

The NHRC has sought a detailed report, including details of action taken against the
police officials responsible for the alleged incident, within four weeks, the rights panel
said in a statement.

The NHRC has taken suo motu cognisance of a report on a video clip purportedly
showing policewomen "dragging a protesting student by her hair in Ranga Reddy district
of Telangana during an agitation by some students of the Professor Jayashankar
Telangana State Agricultural University (PJTSAU) on 24th January, 2024," it said.

The video has since gone viral on social media, the NHRC said.

Accordingly, it has issued notices to the chief secretary and the director general of
police of Telangana, seeking a detailed report on the incident within four weeks. It
should also include the action taken report and health status of the girl, it added.

According to the report, carried on January 25, the students were protesting against a
decision of the state government allocating 100 acres of land belonging to the
university, for the construction of the new High Court complex, the statement said.
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NHRC issues notice to Telangana govt. after policewoman drags girl
student by hair

https://www.thehindu.com/news/national/telangana/nhrc-issues-notice-to-telangana-
govt-after-policewoman-drags-qgirl-student-by-hair/article67789187.ece

The National Human Rights Commission (NHRC) on January 29 issued a notice to the
Telangana government over an incident in which a policewoman dragged a girl student
by her hair.

The matter came to light when the video clip of the purported incident in the Ranga
Reddy district went viral on social media. The incident happened on January 24, during
an agitation by some students of the Professor Jayanshankar Telangana State
Agricultural University (PJTSAU), against the State government’s decision to allocate
100 acres of land belonging to the university, for constructing a new High Court
complex.

The commission observed that the incident raised concerns of violation of human rights
of the victim. Accordingly, it has issued notices to the Chief Secretary and the Director
General of Police, Telangana, calling for a detailed report in the matter within four
weeks. It should also include the action taken report and health status of the victim girl,
the NHRC said.
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Cyberabad lady cop who dragged girl student by hair suspended
[details]

https://www.ibtimes.co.in/nhrc-notice-tgana-over-woman-cop-dragging-girl-student-by-
hair-details-865731

A lady police constable who dragged a girl student by hair during a protest in
Hyderabad last week has been suspended.

Cyberabad Police Commissioner Avinash Mohanty on Monday ordered suspension of
the constable serving at Rajendranagar police station.

The action came on a day when National Human Rights Commission (NHRC) has
issued a notice to Telangana government. The Commission sought a detailed report on
the incident within four weeks.

The NHRC took suo moto cognizance of a media report on a video clip showing lady
police officials dragging a protesting student by her hair in Ranga Reddy district during
an agitation by some students of the Professor Jayashankar Telangana State
Agricultural University (PJTSAU) on January 24.

The video of the reported incident went viral on social media.

The Commission observed that the contents of the media report, if true, raise serious
issue of violation of human rights of the victim girl.

It issued notices to the Chief Secretary and the Director General of Police, calling for
detailed reports in the matter within four weeks. It should also include the action taken
report and health status of the victim girl.

The incident occurred when the students were protesting against a government order
allocating 100 acres of the land belonging to the university for the construction of the
new High Court complex.
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NHRC seeks report from Telangana over video of police dragging
woman student by her hair

https://thesouthfirst.com/telangana/nhrc-seeks-report-from-telangana-over-video-of-
police-dragging-woman-student-by-her-hair/

Meanwhile, the police said the woman constable seen in the viral video had been
suspended pending an ongoing investigation.

The National Human Rights Commission (NHRC) has taken suo motu cognizance of a
video clip showing woman police officials dragging a protesting student by her hair in
the Rangareddy district of Telangana.

The clip was said to have been recorded during an agitation by some students of
Professor Jayashankar Telangana State Agricultural University (PJTSAU) on 24
January 2024. The video of the reported incident had gone viral on social media.

The commission on Monday, 29 January, said in a statement, “The contents of the
media report, if true, raise a serious issue of violation of human rights of the victim
woman.”

Accordingly, it has issued notices to the Telangana chief secretary and the director
general of police, calling for a detailed report on the matter within four weeks. It should
also include the action-taken report and health status of the victim, said the NHRC.

According to reports, the students were protesting against a decision of the Telangana
government to allocate 100 acres of land belonging to the university for the construction
of a new high court complex.

Constable suspended

Rajendranagar Police Station’s Inspector B Nagendra Babu told South First, “The
constable sitting pillion on the two-wheeler and seen pulling the hair of the student is
Ayesha. She has been placed under suspension.”

He added, “The constable has been working for three years in the same police station
and will continue to be under suspension until the investigation is completed.”

The victim has been identified as the ABVP’s Telangana secretary Ch Jhansi. A first-
year LLM student of PJTSAU, she had been on strike along with others for 16 days
against a government order (GO 55) to construct a new building for the high court on
the varsity’s agri-biodiversity land.

Her friends told South First that she had sustained scratches as she fell on the road and
was given first aid and glucose.
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She is feeling better now and is expected to be available to share her opinion on the
incident in a few days, they said.
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NHRC serves notice to govt. on cops dragging protesting student by
hair

https://www.thehindu.com/news/national/telangana/nhrc-serves-notice-to-govt-on-cops-
dragging-protesting-student-by-hair/article67789086.ece

The National Human Rights Commission (NHRC), India has served notices on the Chief
Secretary and DGP of Telangana State over media reports of a woman student being
dragged by the hair while she was protesting at Professor Jayashankar Telangana
State Agricultural University (PJTSAU). The commission called for a detailed report in
the matter within four weeks.

The NHRC has taken suo motu cognizance of a media report on a video clip showing
lady police officials dragging a protesting student by her hair in Rangareddy district of
Telangana during an agitation by some students of the PJTSAU on January 24, said an
official release.

“The video of the reported incident has gone viral on social media. The commission has
observed that the contents of the media report, if true, raise serious issues of violation
of human rights of the victim girl. Accordingly, it has issued notices to the Chief
Secretary and the DGP of Telangana, calling for a detailed report in the matter within
four weeks,” said the release, further mentioning that it should also include the action
taken report and health status of the victim girl.

According to the media report, carried on January 25, the students were protesting
against a decision of the State government allocating 100 acres of land belonging to the
university, for the construction of the new High Court complex. Two women constables
from the Cyberabad police were seen pulling a student by her hair and dragging her
while riding on a scooter. Meanwhile, Cyberabad Police Commissioner Avinash
Mohanty on Monday suspended the two women constables of Rajendranagar police
station involved in the incident.
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BT B! 9T TP SPH Wi S B USHT YR AT IRBR B ATFAIUBRR
STANT BT e

https://hindi.theprint.in/india/human-rights-commissions-notice-to-telangana-
government-on-the-incident-of-girl-student-being-dragged-by-hair/657429/

Tt faeell, 20 SR (HTST) T AFAIYSR ST (TTTESREY) F deiTHT HR SR Iy
e Td &1 39 Wk &I A Aifey SR} foran § b T gt fora & o 3/l & siigiad &
GRM Uh SH DI $B Afed I HHA A S o0 J J1adl I ThedhR Wi

TITRYT 3 T 9 # &gl b 3R WeR et & dl D & AFANISR Ioud ol THR
TEIE|

TATFSRT A $g1 fh 39 IR Iwg & sfaR fawga Ko aift 5 o sRia ge & fag
fTER gferT iRl IR SRaTs &1 IRT =M |

TSR 3 T difsal fday wR Smemid Wek R ad: 99 foan § o &id =0 9
Afge gfer il &) 24 SHat T MR SaRIGR daTTHT Iod HiY fayfaeed & o
JET & 3T & SR T RG] ford H Th UeRHBR! SHT HI 3P a1d UHSHR Jiad g4
SET TS5 |

3T Fgl o ot & T Aia 3R G HeTHGRIe &1 Allcd N gel IR IR Ig &
IR faga R A i 21
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BT D! 9T UPhSH Wia- ardt Afgan gferd Hieaa 31 far fAeifad

https://jantaserishta.com/telangana/female-police-constable-who-pulled-student-by-hair-
held-suspended-1176920

SeETe: fUSd 80 gerIeie ¥ U faR1Y USRH & SR U BT &l §1d UhSh Wi aral!
Afear g Fiead ! Fdfad o= fear w1 g I9seRene g smgad i Aigd 3
THIR ! ISETR Jfer TR H IR Head B! Hafad H3- BT e |

I8 HRATS I e g8 ofd AP AHATUBR SN (TITSHREN) A TATHT IRBR BI Afed
SIRT fordT g1 ST A IR Iude & iR g1 R favga RuRe Al g9 WReR & 399
S gfer ifeTal & RIAT® o1 18 HRaTs &1 SHeR! H <1 & Hel Tl 6.

TIUTSRAT 7 24 S &) WHIR SARH qaTH1 Iod HY fayfaemem (diodvauy) &
FS BHI & 3fciad & R TN g o & T YeHaR 3 &I a1l ¥ UhsdH Afge
gfer STl 1 eiled gU Ua difsal foay wR Hifsar faid &1 waa: I9M forn dt iR
AR & Afgel G il gRT T Aigdl UGRFGRI & UIsT 3 3R U da! T A o
3D I UHSHR Wid- ol aifSdl aioRd gl 47|

Tt ® Fdddl deo! Ak R 713,98 U1 3= grad & HAfur & fou fayfaemeg o
YA & 3frded & fRaars Teiditt & faty Uesf[ & SR g3 | QIgaRTaTe Yferd A ge1 &t g
& 3R U A,
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afgar gfera iftreival 3 BT &I a1a ussor gdter, Wifsar el =
NHRC i ¥o9 IRER $I fear Aifew

https://jantaserishta.com/delhi-ncr/female-police-officers-dragged-the-student-by-her-
hair-nhrc-gave-notice-to-the-state-government-on-media-reports-1175037

T faceh: I AHaeR SN (TITdeRE)) 5 SHaR &1 &1 ¥g! foret § wfear g™
BTN GRT Th BT B! I U HR Tte ot Hifgar Rl iR qa=1 TR &1 Aifey
TSI | TIUGSHRE = IR g & iR Ue fawga e aifl, o fomier gfom it
& A &1 72 FRarE o W 71 39 Te difsa) faqu wR Wifsar Ruid &1 @ 99
o & foR 24 S B U@ Sficied & SR Afgar gied SRRl &l T UeFeR!
BHE ! I 4 Wiad gu fear mr g

ORIy =7 ¥, faRiy UeeH R SIRiex daiHT g S [Ayfaeead & $© 36l gRI
forar mar unl (dioidieauy) | emanT A urn fr difsar faié @) wneEh, afe 9= g, @ difsd
TSP & AFAIIGRI & Ieargd o7 1R T ISTT 17 g1 IS8R, 399 T IR 3R
gfe HRIHCRI®, daiTHT &1 Aifed IRT far| At 18 Raid # &1 75 SRars ¢k Hifsd
dS! Bl Wy Ry wftrd et =nfeul

25 SR B 3% HIfSAT RUK & ¥R, 8 ¢ & Iad IRIR & o7 & forg
fayfaemea &1 100 Tehe YW 3T TR & Iod NBR & B & [y FR @ U1 HIUd
gl Gal difgan BRI Hifgar R IR gl |
39 o9, difSdl 3 AaeHd SMhIRT Ual ) fedT 3R g &1 dRats &1 fduel gRT UK
3fTeleHT Bl T, IoigATR Gierd 3 Th WSIbRuT SR foar forgd &gl T fob &1 Afga
PRI gRT B T HRATs 3o H ot 3R I AfZA U eRI &1 81U Uk Igd U
YR 1Y AT (SSRTH) THUSH Headsae biadT Gied [auaft Aarsil 7 gierd &1 gekdl )
TR i1 SIaTS 3R Bl HRATS B AN D |
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gfer A BT Bl 9T UhS P WidT, NHRC H AT IRBR | HITT STa1d

https://www.etvbharat.com/hi/!bharat/nhrc-notice-to-telangana-govt-over-woman-cops-

dragqging-student-by-her-hair-hin24012907332

NHRC notice to Telangana govt : GCRIGIIG ﬁ AT 6I$0bld Ha+q % ﬁTﬁ'UT % ﬁ'l"'\f ?fﬁf
faxmafaenead & S & orded & AT foRiYy TSR & SRM Qo A S &1 0l
fur 3R 39 o1 Wi, ST aRd 81 TR TSR 3 dehTHT TWHR J Siare AR &,

TS faeett: AP AHATRIBR SHTANT (TTTISMRE) J TATH TRBR 3R o8 Gferd U@ &1 39
TR P ABR Ay SR} far g {6 T I} Ord & 72 T & Siigia & R U ST &
$S Al Jferd B! A HiId 9 3 91d 3 THadhR Q.

TITRYT 3 T 9 # &8l b 3R WeR et & dl D & AFANISR Ieud ol THR
TET 3. TTUESRT 3 F8T {3 ST IR g & 3ieR fawqga Ruid it 8 s wfid ger &
fore foTIeR gfer SifiremTieal tR SRaTs &1 RT 2 8.

TSR 7 T difsal faqd W Semid TaR W Wd: I3 o § o &g 0 9
AR Yy Sl &) 24 STHARI DI TR STARAR dHTHT Iod H1Y [ayfaees &
Bl & 3 & SR T g e H U UeRASGRI BT DI ISP I UhSHR Wiad gu
ST ST &l 5.

I Hgl fob T & G Aad SR Yfer FgT-e=ies &I ey Yol gl IR IR w8 &
3iex fawga R A 7% . S & &gl T § o 25 SFas) &1 IR} RO & 39R, 3 ¢
I Iy URWR & fAAfor & fou fayfaemea &t 100 Ths A smdfed avA & Iy
WHR & Had BT faRIy FR B 4.
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HHAIYPR B IUER Y arg-faare ufeaiRar A si siffireg Ao sraad

https://rajkajlive.com/si-anirudh-maithani-tops-in-state-level-debate-competition-on-
human-rights/

SERIEH | TS Y AP AHAIISR START, 73 e & faxn-Fe=mgar g sa & as
AFATISRI & TaR- TR Td -1 A 94T Gferd Sl b 3 S & AHanYsbRI &
Ui Hag=ie Td SIReeh fobdl ST & Ia= & ST 1791 T Wik dle-fadrg ufadifiidr o1
SIS “&T ATADHATG/ ORI Tad THS & (AT o o AHAISR, JRET 9 & Hasd
de & T1ue 27 fawg W gfery arsA UrR ¥ fobam mam| Iad fawg WR ugf ud fque &R
e arel T gRT 34-30H faTR 3@ |

are-faare ufadifar &1 &9 =Ron & Smior foar S 81 wfadifar & wm =wRor |
SFYG/deE dife-al Td fgeta @rur # uRes/dieed Yoo TR W are-fdarg ufadifiar &
TS & SR TedTd URET I 06, $HIS, UREAT ¥ 06 Td T JE&I@T ¥ 06 F 18
TfUTRTET 1 Il / Iod WR1g Ufaaiiiar 8 90 ga g |

Ui o T a TS gq oiF Jaiid Huifas aued H ifHd 6o s ( Har-ad gied
HEIHGRI% Ud 3Mgad, JaT HT SAABR SN, STIRRAU[S) 3iedef Td fqwt Taear 39+, gferd

TRI-RIefe, TeTed, gierd JeATed, STRRIUS ad T8 Sifd, (HaTHad gfer TeTRied)
e Auias Husd Sufd B |

gfefiar & fofafed ofqwial g_1 guw, fgdla @ Ol ®RE u fear T
1- Jufiers 3G TaToR, fegt Tedrd- TYH
2- To go®lo Alodo TYAH I, FERT A TISRUG  -fgdd
3- Ho B10 1040 iRt 3T, SHeRigTR- gd

gyd, fgdla Td 9 RIM U R a1a WiduiEal &1 9dbe aikdiNe 19 wfaifar §
UFIHTT B3 a1 g UfaHiy & gamor v ud ufoaifirar & garfife sie urd o ard
T@Wqﬁaﬁﬁﬁﬁﬁﬁaﬁuf_vﬂwmunningTrophy)ﬂ?l:[ﬁ"l—scl

Uil &1 T WeSiel oide @, e iy, AHaIsR, g Jead,
IIRAUS gRT foar | ufaaifiar & SRE diwoid Rig, gfera srefters @mion, dgvre,
o I, UTeRIR FARTeres, gfer dTsd, SFUgE GexIgH d 3 BRI /GHIRNTI HiNG 36|
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TSR & Stewdl 4t s394 Rig &1 Wig-ta Jareif & forg Irgufa
gferd ued | R

https://krantiodishanews.in/49802/

ST HAT PR STANT, TSR, URA & AV UHFT H oH1d gferd urehiers ot
<99 Rig &1 MU faa9, 2024 & STHR W WIE-Y Yarsdl & U gierd ugs I Rypd
foar T gl

J Ui Sd o g1 o 91 &) 391 Afgd AFATYDHR Seera o ATHal 8 SN &1 &5 gel
Qud S ST T fewT I § auT S5 o SR gors | g Widl 3 Hefd &3 a9
WIZA! PT faewur fsan g1 3% 9gHed aNTeH & foe 3 aky Sifieial ok emaiT §
TRTEHT 3R U= v Hd B

2007 B ufafgfad R U A&ed & wu o s 4 2nfid 811 @ ugd, 4t Rig 7 Su-are
& Ug W TH W& AABRT & 0 & RE), Ui gxe 3fe afga fafia wraeie &9 &
Jush Al & Tar &t At 3 2013 F ST H 2nfie foram am o1 3R 2015 H giew Iutdiers &
0 T ugrad far mam |




HAMS LIVE NEWS, Online, 30.1.2024

Page No. 0, Size:(0)cms X (0)cms.

¥

g g
NATIONAL HUMAN
RIGHTS COMMISSION

Jammu & Kashmir: NHRC Takes Steps to Fill Human Rights Gap
Through Inaugural Open Public Hearing

https://hamslivenews.com/2024/01/29/jammu-kashmir-nhrc-takes-steps-to-fill-human-
rights-gap-through-inaugural-open-public-hearing/

The National Human Rights Commission (NHRC) is taking a proactive approach to
address the human rights void in Jammu and Kashmir. The NHRC has announced its
intention to conduct a maiden, open public hearing on rights violations in the region,
particularly after the revocation of its special status in 2019 and the abolition of the local
rights watchdog.

According to an NHRC notice, the commission will hold a “Camp Sitting and Open
Public Hearing on grievances of the general public regarding alleged human rights
violations in the UT of Jammu and Kashmir from February 7 to February 9 in Srinagar.”

This announcement follows a Supreme Court directive less than a year ago, urging the
central government to consider establishing a mechanism allowing residents of Jammu
and Kashmir to file complaints directly with the NHRC from within the region.

The NHRC notice invites people to register their complaints by January 29, specifically
related to “alleged violation of human rights by a public servant or negligence by a
public servant in prevention of such violation.” Complaints deemed suitable for inquiry
will be addressed during the open public hearing.

Jammu and Kashmir has faced a void in the realm of human rights watchdogs since the
closure of the State Human Rights Commission (SHRC) by the central government in
2019. The SHRC, among other institutions, was dismantled following the abrogation of
the special status. Several human rights organizations ceased to operate due to the
government’s intolerance for dissent.

Notably, rights activist Khurram Parvez, recognized by the UN’s human rights body as a
“tireless advocate for the families of disappeared,” has been in detention since 2021.

The government-appointed SHRC was actively investigating numerous cases of rights
violations, primarily involving security forces. In March 2020, the NHRC was granted
authority to address all human rights concerns in the Union Territory. However, the
absence of local offices has hindered its effectiveness.

The closure of the SHRC prompted criticism from the UN rights body in September
2020, with nine rapporteurs urging the government to explain the shutdown. The UN
body also called for an investigation into alleged instances of forced disappearance and
mass graves in Jammu and Kashmir. The abrupt closure of the SHRC left families with
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limited options, and the letter highlighted its role in acknowledging crimes previously
denied by the government.

The SHRC had acknowledged the 1991 Kunan Poshpora incident and the Sailan
Poonch massacre, where security forces allegedly shot 19 people at point-blank range
in August 1998. The NHRC’s upcoming open public hearing aims to address the
longstanding human rights concerns in Jammu and Kashmir.



